
&
Central Administrative Tribunal

Principal Bench

0.A.No,2470/2002

. New Delhi^ this the day of 23 rd September, 2002

Hon'ble Shri Kuldip Singh, Member(J)

1. Smt, Soran Devi,
Widow of Late Shri Khemi Chand,
Ex»Civilian Group employee (Barber).
Military Hospital, Agra Cantt.
Residential Add;rp.q.';;
House No. 63-A/SJ-19, Shatrujeet Nagar,
Defence Colony, Agra (U.P.),

2. Trilok Chand,
S/o Late Shri Khemi Chand,
Ey,Civilian Group 'D* mployee(Barber)
Military Hospital, AgraCantt. (U.P.)

Residential Address: As above: that of his mother

(By Advocate: Shri D.N.sharina) ...Applicants.
Versus

1. Union of iidia,
through tfte Secretary to the Govt. of India)
Ministry of Defence,
Sou^h glock, New Delhi.

Medical SeCTic6s(Aiiny),
i™S-3(B), Adjutant General's Branch,
New Delhi^lloOOi. '

3. The Commandant,
Military Hospital,
Agra Cantt. U.P, ...Respondents.

ORDERS QR^T.)

Leaxned counsel for the applicants seeks permission
to withdraw the O.A. Permission granted. The O.A. is
accordingly dismissed as withd/rpwn.

(Kuldip s'ingh)
Meni)er(J)


